
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

January 3,03,917 17,09,222 20,13,139 7,505 41,864 49,369 7,298 32,622 39,920 3,04,124 17,18,464 20,22,588 97.24 77.92 80.86

February 3,04,124 17,18,464 20,22,588 7,070 38,370 45,440 7,491 30,655 38,146 3,03,703 17,26,179 20,29,882 105.95 79.89 83.95

Total 3,03,917 17,09,222 20,13,139 14,575 80,234 94,809 14,789 63,277 78,066 3,03,703 17,26,179 20,29,882 101.47 78.87 82.34

Institution of Criminal cases increased due to filing of 10,651 cases under M.V. Act as a result of automatic challan based on CCTV image capture.

One working day consists of 6 working hours.
Average loss of working days in 2026  (till 28th February) is  0 days .
Average working strength of Judicial Officers against average sanctioned strength of 1099 in 2026 (till 28th February) is 861 .

So, cumulative loss of judicial hours of all Courts in 2025 (till 28th February)  is 6 x 0 x 861 =  0 hours . 

Case Clearance Rate of disposal 
w.r.t. institution

Institution, Disposal, Pendency and Case Clearance Rate in the District Courts of Odisha 
from 01.01.2026 to 28.02.2026

Institution Disposal Pendency 
Months

Opening Balance



Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

Angul 7092 86593 93685 388 2634 3022 417 2475 2892 7063 86752 93815

Balangir 5777 58152 63929 276 4617 4893 229 4120 4349 5824 58649 64473

Balasore 38209 102431 140640 1791 3657 5448 1439 1915 3354 38561 104173 142734

Bargarh 6057 55664 61721 245 2081 2326 240 1183 1423 6062 56562 62624

Bhadrak 24554 75344 99898 716 2441 3157 879 1715 2594 24391 76070 100461

Boudh 865 19247 20112 71 654 725 78 825 903 858 19076 19934

Cuttack 35584 168278 203862 1670 8004 9674 2026 5793 7819 35228 170489 205717

Deogarh 787 19338 20125 60 583 643 45 390 435 802 19531 20333

Dhenkanal 7628 47940 55568 479 2294 2773 594 1499 2093 7513 48735 56248

Gajapati 483 8690 9173 38 620 658 21 608 629 500 8702 9202

Ganjam 10513 102168 112681 729 6590 7319 742 4978 5720 10500 103780 114280

Jagatsinghpur 9573 38924 48497 581 1754 2335 431 1360 1791 9723 39318 49041

Jajpur 18232 86624 104856 722 2331 3053 1120 1112 2232 17834 87843 105677

Jharsuguda 2677 47968 50645 144 1292 1436 160 1583 1743 2661 47677 50338

Kalahandi 3781 38419 42200 317 1565 1882 322 1793 2115 3776 38191 41967

Kandhamal 786 19445 20231 68 1720 1788 60 1481 1541 794 19684 20478

Kendrapara 16138 47011 63149 675 1237 1912 806 944 1750 16007 47304 63311

Keonjhar 9061 58060 67121 343 2596 2939 432 1713 2145 8972 58943 67915

Khurda 45165 169594 214759 1611 13433 15044 1388 11056 12444 45388 171971 217359

Koraput 4096 36613 40709 229 1471 1700 124 1657 1781 4201 36427 40628

Malkangiri 493 12783 13276 45 718 763 3 533 536 535 12968 13503

Mayurbhanj 11063 64912 75975 618 2325 2943 656 2124 2780 11025 65113 76138

Nabarangpur 674 21734 22408 73 1055 1128 93 806 899 654 21983 22637

Nayagarh 4627 28297 32924 457 1568 2025 393 1408 1801 4691 28457 33148

Nuapada 2009 18786 20795 152 775 927 172 650 822 1989 18911 20900

Puri 19742 67420 87162 869 3315 4184 976 2359 3335 19635 68376 88011

Rayagada 1632 17790 19422 92 907 999 105 1160 1265 1619 17537 19156

Sambalpur 4947 80689 85636 325 2707 3032 302 1830 2132 4970 81566 86536

Sonepur 2443 16014 18457 90 850 940 98 1193 1291 2435 15671 18106

Sundargarh 9229 94294 103523 701 4440 5141 438 3014 3452 9492 95720 105212

TOTAL 3,03,917 17,09,222 20,13,139 14,575 80,234 94,809 14,789 63,277 78,066 3,03,703 17,26,179 20,29,882

DISTRICT COURT PENDENCY from 01.01.2026 to 28.02.2026

Name of the 
Judgeship

Opening balance as on 01.01.2026 Institution from 01.01.2026 to 28.02.2026 Disposed of from 01.01.2026 to 28.02.2026 Pending cases as on 28.02.2026


